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Registerad Office: HOFC Bank House,
L Senapall Bapat Marg, Lowsr Pared (Waest),
We understand your world | Mumbas - 400 013 and having one of s alfice as

Ratail Porticdio Management al HOFC Bank L&, 16t Flear, |-Think Techno Campus,
Kanjurmang { Esst) Mumbai — 400042

OF SECURITIES PLEDGED TO HDFC BANK LTD.

The befow mentioned Borrowers of HOFC Bank Lid, (Ihe "Bank'} are hereby rolified
regarding the sake of securilles pladged % the Bank, for avaling credit faciities in the
nafure of LoantCverdrafl dgainst Securifies,

Duie 1o peraiatent dedault by the Barowsrs in mating repayment of the cutstanding dees as
per agresd lazn tamms, the below an sccaunls arz in delinguent stalus. The Bank has
=zied multiple natices 1o thase Bomrowens. including tha @nal =als notica on the balow-
mantioned date whershy, Bank had invokad fhe pledge and provided 7 days” tme o tha
Brerowar bo rapay the antirs sulstanding dues in (ha balaw accounts, fading which, Bank
would be al ety 1o sall lhe pladged secunbies withcul ksuing furlbar nolice in this regard,
The Barowears have naghacled and failed ko make due repaymends, tharalone, Bank in
axcrcise of #5 fghls wder Bhe lcan agrecment 45 3 pledges bas decided 16 2al § daposa
off the: Securities on aralter 237 Dct 2023 for recovering the dues awed by the Borfowers
1 the Bank. The Borowens ane, alse, noied that, it atanmy Time, e vales of @i padged
securities fads further dus fovelatiity i the stock st to create fsther deficency in the
miangin requirement fhen Bark shall &1 its discretion sel the pladged security within cne (1)
calendear day, withauf any fusther notica n ks regand, The Barmawer(s) shall remain liable
io the Bank far-repayment of gry remaining outstanding emount, post adjusimant of the
procesads from sale of pledpad secwilies

™ HDFC BANK

& Loan ﬁulslmd-hg Date
H-ﬂ:. Account Borrower's Name mount as of Sale

MNumber 11" Oct 2023| Motice
{1 [exdxa19z ] RAKESH MADAN

1.48,60340 |0%0ct-23 11
2 | KERE1452 ] SLVARNA Y 1,22,225.00 | 08-0cl-23 |

Date : 16.10.2023 Sdi-
Place - KARNATAKA HOFC BAMK LTD.

MONDAY, 16 OCTOBER 2023
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GeM TENDER NOTICE

BIDEI inviles eligible bidders o submil ther bids in Sebd

* Procurement of Oracle Software Likense - GeM bid no
GEMZ023B4003161
« Procurement af Saffware Licenses Tor Windows Serder,
! RHEL, VYMWare & Qracle Linux
fa-® 07102023 PR No. 308713 Lohardaga + Pracuremant of SAN Switches and Backup Tapa Library
- GeM bid no. GEMI202 3 B/4029306

(23-24) D BN UHIf¥d §— areuslels fAfae + Procuremant of HPE PRIMERA AG50 SAN Storage -

Gebbid no. GEMI2023/B/M031562

« Procurement of CKYCS Solution -
GEMZ023/B/4061 704

For defailed bid document, please wisit Gabd Poral
{gem.gev.n) or cur website & www.sldbiin. Addendum!
Comgendurm, 1 any, will Be published o ihe above-
mantioned websites only,

Al Digricts [&04 & JOA Karnataka)

SLV AGRO TRADERS
Tne compasy wizhes 1o markat B3 1003 walar solusla modure ol famleers
wnudar the brand namse fart grow [NFX 19:19.13) Ferl gro [NPY, 20:20:21)
E fortl grow JNFH 53:40:13] in the Stale of Kamatava

51, Ha. Gerstrin Kamg Brand Mamsd Comipnis of fhe Produc

1 1% water sdiilde FARAYAL LI Tofal nifrogen RET
mixtune NP 18015085 || SREERER ‘Water solune polassum as K2 0 (100,

‘Waler sdduble phosphoors as K200 ¢ 19005

2 1004, waler saluble FEATI GROW | Total niérogen HR RS i
mistura NF¥ 1534003 ‘Walar aclubia Phoschorols |0 00
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‘Walnr scluble prosphoars ag K2 0 20005

Thas sfcramanonss 100% wabsr gol ubte miviined of Teetikners sne slicly in sccordanss willi he
Hadification Mo 5.0, 2800 dated 24102015 duly amendied
Vida noffication Mo 504530 [E) dated 300122017
msund by minisirg of 2griouiture ans farmars wosare New Dok
Marketed by LA AGRD TRADERS
L5, Trinedra Markal, #1h Maia Road, New Thersgupal, Bengakina-5EDIZ
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FORM A
FUBLIC ANNOUNCEMENT
|[Regulation 14 of the Inschvency and Bankruptcy Board of India
Woluntary Liquidation Process} Regulation 2017]
FOR THE ATTENTION OF THE STAKEHOLDERS OF

ALICEBLUE INSURANCE BROKING PRIVATE LIMITED

1.] Mam of Corparate Person ALICEBLUE INSURANCE BRO¥ING
PRIVATE LINITED

2.| Dale o Incomoeale of Comorate | 31082021
Person

& | Authority under which  Corporate | Regissrar of Companies, Bangalore
Dabtar iz incoeporated !/ registared

.

Comporase ientily Mumbesr I JeE0COKAZI TIFTC 147353

5| Address of the Registered Office and | 1932, 3rd Floor, Mro Arcade,
Principal Office (If Any) of Carporaie | Bagatur Main Read. Dwaraka Nagar,
Person Banaalore - SE0063

.| Ligudation Commencement Date af | 127 October 2023
Comerats Parsen

.| Hame, Address, eMail Address, |5 Viay Mahindhean

Talaphone Mumbar and the |Address: No. 1420/8-1, Salhy Road,
Registeration Number of he |Ns 3 First Floor, Above SBI,

Liguidation Athipakayam Firivu, Ganapathy,
Caoimbetore - 641006,

Emall! irfo@svmcoin,

Telephane Number: (42225935833
Ragestration Rumber
IBEIPA-D02/P-NI 1721202 1-202201 3920

La=t Diate OF Submission Of Claims | 11t Mowvember 2033

h-ullu:- i hereky given Mal the ALIGEELLIE INSURANCE BROKING PRIVATE LIMITED
has commencad volumtany Squidation on 127 Qeinber 2023,

The: stakeholkders of ALICEBLLIE INSUIRANCE BROKING PRIVATE LIMITED are hesey
called upan fo submil a proof of Bieir claims, on or before 117 Nowamber 2023, to the
[Iquiiator at the acidress mantioned against item 7

Thie peesal af clrns is b b sabemitted by wiay of e folleang specified farms

Farm B = Claim by Operational Cradtars

Farim G- Clain bry Fingneial Credsars

Form D- Clasms by Workman ard Employees

Form E - Claims by Aulbarised Representatives of Workmen and Emoloyeas

Farm F - Claims by athear Stakeholders

The firanciad cradilars shal s.,lb"ull iher graol ol csns I:|:,l Ebacirors means r||||'|l a1k
Email address mentiored agairst llem 7. All cher slakeholders may subimit the praod of
|ctaimre in person, by post ar by electronic means,

Submsion of lalse of miskading proods of daim shal alract penallles. The aloresad
Forms ang availabie on the websile www. ibol govin of Ingohvency and Bankruplcy Board of

SMEG SMFG INDIA HOME FINANCE COMPANY LIMITED
' <okl JIFORMERLY FULLERTOHN INDIA HOME FINANCE COMPANY LIMITED)

Grihashak il coporats. o8, : 52 & 504, 5 Rooy, 5 Bieck, Insisrs BKC, BKE Man R, Barva Kurta Gorepls, Banra [E], Masrbsa 30451, W,

FEpt it it Regd. OB :Mogh Towers, i 3 Oid Mo, 307, New Mo 165, Pacnamalien High Rnad, Madurmeayal, Chasnai 60 045, Tmil Mads

DEMAND NOTICE

UNDER THE PROVISIONS OF THE SECURITIZATION AND RECONSTRUCTION OF FINAMCIAL ASSETS AND ENFORCEMENT
OF SECURITY INTEREST ACT, 2002 (“the Act™) AND THE SECURITY INTEREST (ENFORCEMENT] RULES, 2002 (“the Rules™)
The undersigned being the Autherized Oflicer of SMFG Inda Home Fnance Compasy Limibed (Farsedy FuBaran India Home Fisance Campany
Limited) (SMFGIHFCL) under the Act and in sxercise of the powers conferrsd under Section 13012] of the Act read with Rule 3 ississd
Oemand Molice{s) under Section T3(2) of the Act, caliifg upon the fallowing banrrwen(s) to rmpay the amount menfioned in the rezpeclive
nalicels) wilhin 60 days from the dabe of receipt ol he said nolice. The undersigned reasonably beledes hal borrower(s) is 0 & avaiding
ihe service of the Deeand WNolice(s), therelore the service of nofes iz bang eftected by atfication and pubbcation as per Ruiés The
caftents of Demand Motice(s) are extracted hersin below -

s Loan Accouni Ko, & Name of the Bosrower | Co-Borrowers
B Properly Holders as the case may be

LAN : GOT0OTE1008GRE4

Date of Demand Notice
Us. 32} & Total V5.

Dated : 25992023

L RAKESH CHANDRA, 50, Srikanth Singh (Borewer) T 45,07.672.76

1 MRS, POOMAM CHANDRA, 'W/o Rakesh Chandra |Co-Borrowar) iRz, Forty Five Lakh Seven
Add_ 1 :Flal No. 4006, Hoysala Commandar Refreal, 6% Man, 11% Crozs, Near inpact Engg. College,|  Thowsand Six Hundred
Kodihali, Beagalure-560 97, Kamataka. Mob. No. © 9663442271, E-mail : chndrragiyahooocom; | Seventy Twa B Sevesty Six

Add. 2 (Preperly Address) @ MR Ialra, Flal No 1009, 10 Floer LP#8426/20017-12, B-Block AR Paise Only) e on 23082023
aigratures, Chakdanghald Wllege, Yelahania, Hobl, Karmataka. NPA Duabe ; 05.09. 2023

Descriplion ol Secured Asseiz / Morlgage Properdy : = SCHEDULE-A : ~lbam Mo, | : All Thal Fiace & Parcel and Parcel ol
The Properly Bearing Sy Moo 647 Measurng 1 Scie 03 Guntzs, In Al 2 Acres 07 Gunlas or 764 Sg FL (Cornertod Vide
Clicial Memorandum Bearng Fel. @ No. ALK (May Sr 0 248 70708 Daled 22.01.200% issued By Special Depuly Commissiongr,
m|Bangaione District) Siuated A7 Chokkkanahalli Village Yelshanka Hood, Bargalore MNorth Taluk Under BEMP Limits In 85 Waed Mo
05, Chakidcznanall Bearing Murecipal Khatha Mo, 2751/64/2 ard +Bounded on the = East By : 80 Feet Wide Foad: -West By
Privale Praperty of (thers in Survey; = Marth By @ Foad & =South By - Land Belongs to B Chandrappa, Sadashieaih & Lafcshminath,
=Hem Ma. |l : Al that Transdarzble Development Rights (TOR) hawing Permissibée Floor Area Ratio (FAR) of 9560.93 Sq Maters
carl of Tokal Permitted Far of 9847 26 Sg Meters Covered under Dodediopment Rights Celificate (DRC) issued By BEMP as per
Detxls Below. +SCHEDULE-R & &l thal proparlicnale (T e Super Buill Up Ares of the Fat Bearing Ne. 100% on the 1016
Floor in @ Baock) Shiare of Undivided Bight, Title & Inberest i the Schidule A Properly Equivalent to 392 59 FL Approximatsly
= BCHEBULE.C ¢ All that endire Reglderdiad Apertment Bearing Moo 1009 On The 10" Flooe In B Block of The &parbmend Buiidng
Called “AR Shgnature”, to Be Constructsd On The Schedule-A Praperty 2= Fer the Man Approved By Addl. Director of Town Farning,
Herth-BEME Vide LP Mo, 426/20171-12 Dafed 21.02.2013, Having Super Built Up Arez of 2075 5q. FR. Which & Inclusive al
Proportionate Undivided Share in the Common &rea of Use, Such as Enfrance, Lobbies, Passages, Coridors, Stars, LEL Elc. &
Ofher the Comman Area OF Lse - Along Wil Two Earmarked Gaverad Gar Parking Space (Deperdent Car Parsarg)

The Bormowar(s) ame hareby advised o comply with the Demand Nofice's) and o pay the demand amownl mentianad therein and
hereinabove wilkin B0 days from the date of this publicalion togelbe with applicable Srerest, addiliona inleresl, bounce charges, cost
andl expenses Gl the date of relization of payrment. The borrower(s] may nobe Mat SMPGIHFCL 15 a secuned creditor and the lodn facility
awiled by the Borrower(s) 15 3 secured debt against the mmosibie property | properties being the sstuns assets) marlgaged by e
barnrciwen|s).In the everd bammveen|a) am tzded to discharge thelr Babdities in full within the sfipulated time, SMPBIHFEL shal be enbifed
o exerciss all the rights mnder section 134} of tha Aot o tae possession of the secured assets(s) inciding tat not kmited ta fransfer the
same by way of sa2le or by Fmvoking any olher remedy avalabie under the &t and he Rules theraunder and realze payment. SMFGIHFGL
is dlso empowered b0 ATTACH AND / OR SEAL (he socured assels(s) beloe enfarcing Lhe sight toe sale o ransfer Bubseguent (o the Sale
ol the secured asseisis), SMEGIHFCL also has a right ta initiale separate legal proceedngs o recover the bafance duss, in case the value
ot Bie morigagsd properties i nsulcent lo cover the dues payable to the SMPGIHFCL. Thes remedy is in addition and ndependend of
all the ather remedies avallznle to SMFGIHFCL under any cshar lzw

The attsrtion of the borowsreh & invited to S=ction $3{8) of the Act in reapect of time available, to redssm the secured asssts and
furthar to Sectan 13(13) of the Act, whereby the bamoean{s) e resfained / profibited Trom disposing of or dealing wilh the securad
asgells) or branslering by way of sale, kase or otherwise (olhor Shan in the ordinary course of business) any ol the secured asselis),
withoul prior writhen corsei of SMFGIHFCL and non-compliance with the above i3 a0 olfénce punishabde under SecBion 2% of the said
A, The copre 01 the Demand Matice &5 avaiibke with the undéesigned and Bhe borniwer]s) mday, @ Mgy 50 020, Can collsel me same
fram the undersigned on any woeking day durirg noemal oifice Rours,

adf-
HMuthorized Officer,

IEL

[ =y e

Induszirial Energy Limited
[Contracts Depariment)
[EL, GO - The Tata Power Co. Lid., Bside of Tata Steel Lid,
Kalmganagar, Jajpur, Jaipuwr Road, Dubur- 755026, Odisha, India

NOTICE INVITING EXPRESSION OF INTEREST

Industrial Emergy Limited (JV of TATA POWER & TATA STEEL) invites expression of
irerest from efigibde contractors far the following packagess far IEL, CFP-1 plant a2
Kalnganagar

i. Canstruclion & eleclrical warks ol EWS Block 3l KPD Fow ship,

Irterested partss may send thei credentiats along with “Expression of krterest” to the
following Emall ids onorbefore 27-10-2023

urprabhakarrao@idatapesarcom; slok iripathyddiatapowercom

INVITATION TO THE REMAINING PUBLIC SHAREMOLDERS TO AVAIL THE EXIT OFPORTUNITY UNDER EXIT OFFER

EZES TC| DEVELOPERS LIMITED

Corporate ldenlilicalion Humhl:r |IIIH| LTD

Registered Difice; Flat Mo
secunderabad, Telangan;
Contaci Person: I

Dear Residial Public Shareholder,

{This pultlic invitatean shall be read in confinuation of and read in conunchan with and all capiiaized terms wsed in this pubic
imvitation shall have the same meaning as ascribed to i in Delailed Public Annoumcement dated September 02, 2022 pulished
on September 05, 2022 [(“DPAR"). the Letier of Offier dated September 05, 2022 [“LOF"). Post Ofer PA dated September 21,
2022 *Post Ofler PA"). Exit Ofer Public Announcement dated Movember 03, 2022 (“Exit Offer PA”) and Exit Letter of Offer
dated Rowember 11, 2022 [FELOF").

This Irvitation of the Campany Is being issued lor and on beha of TOL Real Estate Hoddings: Limited [“Promoler Acguirer”),
and other members of promofer and promoter group of TG Dewelopers Limifed to the remaining Pubbc Shassholders
[*Rasidual Public harshalders”| of TC1 Develapars Linded (the “Campany™) in adherenca wilh Regulatsan 2701} and all
ather applicable regulations of the Delistng RegulaBons.

This is ta infarm to all Residual Public Sharebaldars that the Equity Shares of the Company have bean delisted and frading
in $he Equity Shares of the Gompany has been discentinesd frading wel Movember 19, 2022 ("BSE and NSE Date o
Discontinuance of Trading") and the abowe referred security symbal will be defisted from BZE and NSE with efiect from
Mevemnber 18, 2022 ("BSE and NSE Date of Delisting”).

In termes of Regulation 2771 )a) réad with Regutstion 26 and all other applicable Regustions of the Delistng Regulztions, the
Promoler Acquirer i inviling the Rermaining Pubfc Shareholders 1o avail the exdt opporiunity during the one-year exit windoew
alter delisting of Equity Shares,

The Residual Public Sharshalders who have stll no? fendered thew Equity Shares, can tender thelr Bquity Shares 1o
Privmoler Acquirar 2f tha Exil Price of T400/- (Indian Bupess Faur Hundoed Caly) durirg 1ha pedod fram Mosembar 18, 2022
Kifl Nevember 17, 2023 (balt days inclusive) (e “Exil Windaw™} sabject to the terms and condions providad in ELOE

Tha Residueal PubSic Shareholders ane required o ensura fhal their Exit Applicalion Foem, fogsther with he necessary
enchosures, as per ELOF is received by the Regisirar to the Exit Cffer on or before Novernber 17, 2023

In case of non-receipt of said B Appication Foem / ELOF or i the same has been misplaced, the Residual Public Shaseholders
may abtan & copy of the same by widing fo the Registrar 1o the Exit Offer. Copy of 1he ELOF can also be downloaded from the
websites af the BSE at www bseindla.com, NSE at www. nsendia.com and Company at www icidevelopers.com.

A tollow-up emakl for the quarter ended September 2023, has been sent o all the remaining Rasidual Public Shareholders in
compliance wilh Hegulateaan 2700 (bp ol the Detizting ReguEstions,

The Prarmater Acquiner will make the payrment Dy way of electronic credit to Besidual Public Shareholders who have validy
bendered thair Eguily Shares in Exil Offier Tallvedng the receipd and valication of duly fled Ext Applications Foemis) (logelber
with necessary enclsures, i any and recaipt of the Equily Shara(s) in the Spacizd Depository Account / receipt of physical
share cartificatels) (along with duly filled in fransfer desdis) a5 applicable} by the Registrar {o the Bt Offer.

e Sd’- 5 Wijay Mehindhran
Data = 12" Oclobar 2023 Liquidatar
Placa : Coimbatara Rag. Mo IBEVIPA-QCP-NO11T22021- 202211 3521

[ PUBLIC NOTICE

Any Residual Public Shareholders seeking ary other assisiancs in connacton with their sharehelding like issue of dupicats
share certificate, rectification of name, franamission of shares, deletion of name of a sharsholder i casa of joint shareholding,
e may contact the Regisirar io the Exit Offer

The Promater Acquirer accepd full responsibility for the information contained in this Public Invitation and confirms that
such Informallon ks frue, falr and adequate in all material aspects.

SMFG INDIA HOME FINANCE COMPANY LIMITED
{Formarly Fullerton India Home Finance Company Limited)

Place : Bangalore, Karnataks
Dale @ 25.00.2023

"‘) ‘ LAY | POONAWALLA HOUSING FINANCE LIMITED [ MANAGER TO THE OFFER REGISTRAR TO THE EXIT OFFER
Public is hersby noified, that Mrs. Sadh HOUSING FINANCE S -. (FOR fn'1EHLT_,hh1.th.*1.1 HOUSING FINANCELIMITED) . _
G i o G e . 1 PTIRRS OGS 9,01 PSS RO QWY Ak 1. 4, 7/ 0RO A KFINTECH
1410602012 which was also Filed with ROC DEMAND NOTICE 5 AFFRON CAPITAL ADVISORS PRIVATE LIMITED KFIK TECHNOLOGIES LIMITED

Selerum Tower = B, Plot 31 & 32, Gachibowli,
Fmancial Distric, Nanakramouda, Serfingampally,

ahe |5 not haolding any sharés of the
camparty a3an date. She s not ayghorized o
reqrasant the company in any capacty. Any
ane ergaging ar interacling 'with har, will be
doing s0 &t their oan nsk gnd peril. Gymo
Realtors Pyt Ltd. 117, J.VA, Banpalars -
SR04,

Mir. Raj Kumar Suri, Mob: 96322 213H)

SECTION 13(2) OF THE SARFAESI ACT, 2002

You the below menticned Borrowers) Co-borroawers fGuarantors have avalled Home loans/Loans against Property faciity (les) by mortgaging your Immovable
progertyfies from Bagma Housing Finance Lid “"MHFL” now renamead as Poonawalla Housing Finance Lid “PHEL" . You defaultad in repaymient and therefore,
volr loan's was classified as Non-Performing Assets. A Demand Notos under Secion 13(2) of Securitisation and Reconstruction of Financial Asset and Enforce-
rent ol Security Inberest Act 2002 for the regovery of the outstanding dues sent on let known addresses howeaver the same have relurned up-sered. Hence
the contents of which are being published herewith as per Section 13[2) of the &ct read with RBule 3[1} of The Security Interest (Enforcement) Rules, 2002 as
and by way of Afternate Sorvice upon you,

Details of the Borrowers, Co-borrowers, Guarantors, Securities, Outstanding Dues, Demand Motice sent under Section 13(2] and Amount claimed thera wnder
#re pven as under

_E.l:]-ﬁ. Gih Hoar, Centra Point, Andban Kura Road, J.B. Kagar,
| Arrdheri (Easl) Murmnbai - 400 058, Maharashia, India Hyderanad 500 032, Telangana, indlia

| SOpRONK: + 4t =5t SUF) UM | Fer ki Telephane: + 31 40 6716 2222/ +91 40 7961 1000
| E-mall: defistings@ salioadvisorcom Toll Free No: 1-800-3094-001 | Fax: + 91 40-23001153
| Websile: wuw satfronadvisorcom Email: o1 dulis i
Investor grievance: investorgnevance@safironadvisorcom | Website: wyes,kfirfech.com

| SEBI Registration Namber: (MM Q00011211 Investor Grievance Email; ginward riscikfintach.com
'H'aH:IIhI of Registration: Permanent Contact Person: Mr, Murall Krishna M

| Condact Persom; Amst Wagle' Gauray Khandelwal SEBI Registration Number: INRDDOJ00221

Demand

Mame alf the Barrovweer, Co-Borrower,

Details of the Secured Asset

Guarantar and Laan Amaint Notice Date AmgRok-hiin Ry For and an behalf of the Board of Directors of TDL Real Estate Limited (the Promater Acquirer]
1, | IMTIYAZ AHMED, SAWERA WALl [a) That Piece And Parcel OF Property Bearing Municipal Assessment |07/10/2023 | Rs. 994492, T8 {Rupess Rine Lakh 8d/- ad- &d/-
AHMED BAGWAN Mo, 386871 Site Mo 1 Situated &t Manjumatha Layout 2nd Division HinetyFour Thousand Fowr Hundred Urrmila ﬁ!ﬁ'ﬂﬂ HIII-il m Ishwar -Eh'l!"l E-iwr
Loan Amount: Rs. 1500000,/ 22nd Ward Hunsur Town Adem. 1800.5q.Fo City Of-Mysare Mear Main Miriety T Paise SeventyEight Only) Place: Gurugram
Lean No: HL/O132/H/14/ 100017 |foad, Karnataka-571105 East By:- Site Mo. 6, West By:- Road, Morth hogether with further interest @ 18%| | Date: October 13, 2023 AdBaaz)

By:= Site Mo, 2, South By:- Road, pa Gl repaymaent,

STRESSED ASSETS STABILISATION 7. | MAHADEVASWARYY N, ¥ L ANl That Piece And Farcel OF Property Bearing Town Panchayath Katha [07/10/2023 | Rs. 587614.73 [Rupees Five Lakh

e MANMATHA No. 679/8 Property Mo 18/618 Situated At Ward No,5 Felakere Stroet ElghtySeven Thousand Sk Hundred POSSESSION NOTICE

Cuffe Parade, Colaba, Mumbal 400 005 Loan Amount: Rs.500000/- Yalandur Town And Taluk Adm.390.5q.FtCity Of-Chamrajnagar. Fourteen Palse SeventyThres Only) EDELWEISS ASSET RECONSTRUCTION COMPANY LIMITED
CORRIGENDUM Loan No: HLAO132/H/L5/ 100003 |Ashwini Clinc Karnataka-571441 East By:- Road, West By:- House OF together with further interast & CIN: US7100MH2007PLC174759

Tailat Mahadewanayaka, North By:- Road, South By:z- House Of 17.BD % pa Lill repayrment

Mahadevanayaka,

All That Piece And Parcel OFf Property Bearing Mo 755 Unigque Mo f0# 102023
IS0 5172204 18 Situated At Kampalapura Village Ravandoor
Hobh Perivapatna Taluk Adm 661.5.5q.Ft.City Of-Mysore. Opposite
Ramanna Complex. Karnataka-571107 East By:- Aoad, West By:-
Property Of Mahadevanayaka, North By:- House Of Basavachari,
Sauth By:- House OF Marayanappa.

All That Piece And Parcel Of Slte Mo 33, Khatha No.193 Od No|07/10/2023

393 Assessment No 16271, Bbmp Khatha Ne 16201433, st Main
Road Vasanthappa Badavane Vishwanesdarm Post Herohalli Grama

Retail Central & Regd. Office: Sdelweiss House, OF C5T Read, Kalina, Mumbal 400098

Whereas, Tha Authorized Officer of the Secured Creditors undar the Securitisation ard Reconsfruction of Fnancial Assets and Enforcamant of
Sacurity Imtarest (et 2002 and in exerdse of powers confamed undar Sacion 13512} read with [Rule ) of the Secumty Iniemst (Enfortement)
Fuies, 2002 iszuad & demand notica as mentioned balow calbng upon the boroasrs o repay tha amoeun! mentioned in tha notice within 60 days
from-the date of reeeipt of the said nolics

Tharealter, the Seeurad Cradineg havas asagred ts finansal assels o Edelwetss Assat Recorsiruction Company Limitad slso as ils ownlact-
ing in 82 capacily ag Fustes, herein atier redamed a3 EARG uncer Sacf of SARFAES] Acl, 2002 s mors epecificaly menbonsd below, EARL hae
atepped inke Fe enes of the Sacurcd Creddion and al the Aghls, e and interests of the: Becured Credlitor with rezpect be e Ninandal assats
along with underiying sscunly interesss, guarantaes, phadiges have veshed i EARC nreapect of the financal aesistance avaled by the Bormower
and EARC smerddess sl s righls as e sacuned creditor,

Loan Mo: HLAA13/H/13/100259 The bormer heving falisd 1 repey the amount, notice is hereby given o the Berowens), Co-Bormower(s| & Goarantonia) and the public in gen-
Re. 201293701 [Rispaes Twenty eral et e urdersigned Being the Authonsed Cifcar ETEE\!-I:'HE{BH Asset Reconstruction Company Limbed Fas takan possesston of the prop-
Lk Toahrs- Thecsand Hine Hu erty dasonbed hersin bedow in cosrcize of praers conferred on bim under sob-secbion (8 of 22cton 13 of Aot read vwibh rale 8 of e Secunty Inens

Enforcement) Rubss, 2002 on T mentoned a3sinst each peoperty

This has reforence ta the BID NOTICE
pubhshed inthe mewspap=rs an September
A%, 23 for appointment of Process
Acior for SASF'S Portfola Due Diligenos 3.
arid fasiprmenk al Debly) Partfoba Sale.
The giseiies received fram the bidd ers were
deddresied in Pre Bid Mesting held on
Oetober 13, 2023, The clarifcations
prdvided prd consaguent modifiations in
Raguest tor Praposal (AFP], basesd o6 the
gqueries of the bidders gre available at
website of SASF - www sasftrust com
ungar press releass serfion

For Strassed Assets Stabillsation Fund

MAHESHA, RAMYA K R, MAHESH
ENTERPRISES

Loan Amgunt: Rs. 500000/ -

Loan No: HL/0132/H,/15/ 1000493

Rs. X 182413 (Rupees Four Lakh
TweentyOne Thausand Eght Hun-
dred TeentyFour Paise Thireen
Cnly] together with further interest
i@ 18% pua il repayment.

4. | SHANTHAMMA, CHANNEGOWDA,
SRl CHAMMA KESHAVA GRAMITES
Loan Amaunt: s, 25.23,580.94/-

s which includes Rs. 2084408.94/-  |vechwanthpura Hobll Bangal 200.5q.FL. - i
. . } galore Orth Taluk Adm 1200 5q.Ft. Clty 04- dred Thirbybeven Paise Cma Only) : = -
Ganaral M 3 - 5i Loan Account Number! Borrower Demand MNotice ; Date of eliciP I
| . | ok bl e ki St O pa o | | e i Co-Somowe oo and Ao | TS1098 _ s ion | passsian
- £, W ¥o- e Mo 32 Nor Wi Frvate Sropeérly, Sou V- P2 D rapadment. Mo Hé
429172 - vide a loan account bear- (Road, Loan No: HL/0113/H,/14/ 100308 4 Luﬂ_‘;ﬁ::fuﬂhglm:qu PE03E0E3 & EARC TRUST 5C- 422 Symbolic
ing no HLAI113/H/14/100308 Rs, 406534,48 [Rugess Fou r Lakh 2 Mahumimed Nazeer Hutagl i E'u? ¢ ’F'_?:r'f:i‘:m WAL | possession
Sk Thosand Flve Hundrad Thirty- [Co-Barrawer) W, 1
Four Paise FowrtyEight Cnly) to- Schedule of the Property: Al that pince and paroed of the House Property bearing CTS No, 158581, measuring 5267 Sq. Mirs, OF CTS Ward
gether with further interest @ 15% Ho. W ef Viggapur &d bounded by - Easl - House of Hareer Hulagi Weal - Road. Nerfn - House of Gousamoddin Jagradar, South -
Hiorshmad Huag
LA Loan Account No: 5J3RMB0101318816 |
s 5. | ¥ KUMARASWAMY, YUVANYAK | a1l That Piece And Parcel Of Sita No. 33, Survey No 116, Mylasandra |07/10/2023 | Rs. 210587471 (Rugees TwentyGne 4 M, Prabhakar Ambalagi {Borrowar} chicr e i it SRR BB
WAGSTRATE AT BERGALLSL Loan Amount: s, 1999191/ Village, Begur Hobli, Benagluru South Taluk, Benagluru Adm Lakh Five Thousand Nire Hundred 2| 2Kasturibai Chandrama Gudimani [Co ~Borrowerl|  ge 14 98 376,68 I- Biaja) Housing - Possession
C.MRSE, o Vama/202d Loan No: HF/0113/H/21/100183  [17005q Fr. City OFBangalore , Karnataka-560100 East By:- 25ft SeventyFour Paise SeventyCne Alen AL WIS Sri Sai Automabiles i Ften L

Cinly) together with further interest Echedule of the Property; 41 thal pmce-and parcel of tho propedfies bearing Ma, 2658, measurng EastWesl - 40 feel, South-Marth : 20 fesl
@ 14.25% p.a till repayment {1200 =q. leel, ) of Dewvar Hipparagl, Tg Sndam & Disk Visgapur-586115 and bourded by - Easl - Open Propefy of Marswisia Sagar, Weal -
Road; Morh — House of MEhesab Muro®, Scuth - Opan Progerty of 15, Hiremath,
Rs, 1254618.24 (Fupees Twebs

Loan Account Mo: Hebirpli150EL | 242023

BETWELN ; 1] 5r Shankows & b Lt o, Agsd s
28wy, 7] Sl N I"'lIHlHJ PR

a7 poaes, B Savl Manbrabiona, 00 Lake Bargapea de
oboel 52 years, 4) Bl Seinfees Martky 5o Lais Eergappa
Mgl pboad 47 seara, W) Gl Viayuiskstml [, Late
g, el abeat 7 years, ) Sl Bameska ¥ 5 Lot G.

Foad, West By:- Vacant Sive Mo 35, Morth By:- Vacant Site Mo, 34,
South By:- Vacant Site MNa 12,

Al That Plece And Parcel OF Property Mo 58/2, Serlal No 132 leswr |07/ 102023

B MAPMATHA, B CHANNESHA |EARC TRUST SC- 422

ﬂ:;:\.m mﬁ;ﬁ::::::;::-. :ITIJrrHrT-:::; Loan Amount: As. 1200000/ - Village &nd Gram Panchayat Shikaripura Taluk, Shimopgha District Lakh MingtyFour Thousand Six Hun 3.| 1Mr. Rshim Saipanasab Shahapur (Borrower) B & Bajaj Housirg 1110, Pﬂ?ﬁﬁﬁn
Rarspsbore- 560104 - PETETIORERS Loan No: HF/0130/H/19/100053 | sdm 7948 54.Ft, City Of-Shikasipura Marikambha Temple karnataka- dred Eighteen Paiss TwentyFour 2 Mirs. Shameena Rahim Shahapur (Co-Borrower) |  Rs. 1599 816.65 Fimanca Limitsd

AHD - Tha uu-cmu Aegirar af Wrtte and Deaian

Frarsgabr) Sl T kb Beanpaiiri - RESFOMSENT
FAPER PLHLIGATION

WrasRE. 1 pellbas nan s Euove kas e Fa b ol i i

ETFT214 East By:- House Of Shushealamma Wo Shivanandappa, West
By:- House OF Bazamma Wio Basavarajappa, North Byz- Drain Than

Only| together with further interest
& 17.5% p.a till repayment

Schedule of the Praperty: All thal piece and parcel of he propery beanng Properly TWMC Mo, 2B1/BH 3, measunng Easi-West - 60 fest X Soulh-
Feorth 41 feal of Sindagi, Disl: Viayapur and boorded by - East - Open Lard. Wesl - Road ; Morth — Road; South -Road,

rasiiag chanclion f regivr s dale of dastk o g decemsed Roat, South By:- 20 Feet O Road, Loan Accound MeH4BIFRLOZIG350 / FEN T EARC TRUST SC- 422 ;

v T i o Fortrsinior W £ i i ey of Froncd 4 & 11,1020 Bymbalic
by ity oAl b LOKESWARAIAH O M, PAVAN 5 L 1 i F : 1.Raju Davalappa Kakhandaki (Borrawsr), & Bajaj Housing [

I and 1t & by I:'l'!' x ﬁTE MHEH;A'DTI.:.I?:‘U: 7. Al That Piece And Parcel OFf Property Mo 783, 51,Me 100, E Swatha No (071052023 A4, 1542277.35 -{Flupr;-es Fitt=en 2 Anita Raje Kakhandaki { B 846 038 88/ Finance | Pogsessicn

Loan Amount: Bs, 1500000, -
Loan Moz HLAFL30/H/ 20/ 1060008

1512005033003 20400 Situated At Savalang Village, Savalanga Gram
Panchayath, Myrmathi Tafuk. Adm. 510097 Sq.Mtr City Of-Shimoga,
Savalanga Bus Stop Karnataka-577225 East By:- Land Bentongs To M 5

dd Pl Wing it Sobd, Bangabaw Soith Talak, Beagalu- 564
(B9 v s bhe-dereition acaorongry i the daath patificaie
H W regered by prodoce B ExTe teims B ol
ol o T oy i o i s oo el S
gowrmar el i

Lakh FourtyTwo Thousand Two
Hund d'irw:‘ baonr Paina The Schedule of the Proparty: Al thal piece and parcel ol the propedy beaing TREC No, 113504, measring Exsliest 30 feel X Zcith-Morh: 50
Hundred SeventySevan Paise Thir- fest Of Dewar Hipparsg:, To. Sindagi & Dist \ijayapus-S85115, and bounded by East Property of FRavularsy Kakhandeki | Weat - Raad, Morth -
tyFive Only) together with furthes Progerty of Hanamant . Kskhandak.; South — Sanii

Ao permm rériested wd fuwr ary ugadee n el Eshwarapna: Wit By=- 5 H Road, Marth By:- Vacan! L‘.Il'rﬂ- Belamg To N interast @ 17.5% p.a ol repayment. Loan Accound No: HABARLPO43357 | RN E&ARE TRUST 5C. 423 symbalic
:f?ﬂ:}:‘,ﬁmj’mm;]i‘“-mw"-"‘“’ 5 Shanamukhappa, South By Vacant Land Of Hanumanthappa B 1. MirMahmmadsalim & Choudhari Barrower], & & Bajsj Housing | 11.10.2023. Poagssslen
Keadly peersl . s publsilion i1 Kareads-Hoaxhgarthe Your the Borrowen's and Co-Borrower s/ Guarantars are theretore called upan th make paymeant of the abowa-mentioned demanded amoent with further interest 2.Mrs. Yasmesn Begam Choudhasi (Co-Borrower| Rs.5,70,892 06l Finarcs Limited

e Erpl v Brdrmes Seraard Mot s
G urekes ey b aned Hoesoad of Shes Crord s 12053 0023
Ap reer ol the Cowrd, Fapristecar, Coun of Chinl Juckole
Magnlsln, Esgaioee Roel Dabicl Bergaivic,

as mentioned hareinabove in full within 80 Days of this Notice failing which the undersigned shall be constrained to take action under the act fo enforce the
abowe menticned securityies. Flease Mote that as per Section 13(13} of The Sakd Act, You are in the meamwhile, restrained from transferring the above-referred
securities by way of sale, lease or otherwise without gur consant

Schedule of the Propery: Al thal piece and parosl of the propeiy bearing TMC Mo, 2905%1 0l No. B111, measuring Easl-Wesl: 30 Meel, X Horhe
ool 12 feet of Devar Hipparag, et Vigyapur-535113 and bounded by. East - Flol of Gabur Hebbal, West —Road, North — Progerly purchased
oy Abdulla Chioudn (Blagawan) ot of thes properly: Soulh - Property purchassd by Abdufabbar Choudn (Bagawan) out of this proparty

Aebrcaie bd P lhaee - Padmannbha Lis Chasber
. Al Padeianabha -'m:r_':: . Mace: Karnataka FOR PODMAWALLA HOUSING FINAMCE LTD Lt Accoant No: SG4EMLB0573021 - 8= 2023 EARC TRUST 58422 Symbalic
s Vs et TN Date: 16.10.2023 [Formerly Known as Magma Housing Finance Ltd) 6. | 1.Shaniasiing Narayarappa Goudar (Borrowsr), & Bajaj Housing Finance| 12402023, | p oo o
Engor) Hobd, Seageerd South Tolax, Bearspaun 583 (81 Authorised Officer E5hakunthala 3 Goisdar [Co-Bommower) 78.33,20, 756,07 Limited

scheduls of the Propesty © Al that pece and parce of the property bearing Mo, 158807 1 Piot na 7. Behind Hremath High Schodl, AL Kanr Tq
Sandami Dt Bagalko? GET206, measuing lowards Easl lo Wesl: 9 Melers and North to Sauth (12 Mefers -T08 3q Meders i lolal ard bounded by:
Easl- Flol no. B Wesl - 6 Mir. Rosd, Noth -8 Mir Road, Soulh - Fla N, 10

The borrower's atiantion is invitad 1o provisions of sub-secton (8] of section 13 of the Acl, in- mspect of tme avalable. I eaesm the secumd assals
The homoenr in paricuar and the public in general is hereby cudioned not 19 deal with the propery and any deakngs with the propery wil be
subiect I the change of the Edeiweiss Assel Reconsrudion Company Limied for the amounl menliongd above and inferest Bereon

Sd- Authorized Oficer

Edelweiss Asset Reconstruction Company Limited

Place: Kamataka
Date; 16.10.2023
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